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CENTRAL ADMINISTRATIVE TRIBUNAL 
CHANDIGARH BENCH, CHANDIGARH 

 

CONTEMPT PETITION NO.63/80/2020  
IN 

ORIGINAL APPLICATION NO.63/1526/2017 
 

DATED THIS THE 12th DAY OF MARCH, 2021 
 

CORAM: 
 

HON’BLE SHRI SURESH KUMAR MONGA, MEMBER (J)  
(On video conference from Central Administrative Tribunal, Bangalore Bench at 
Bangalore) 
    
HON’BLE SHRI RAKESH KUMAR GUPTA, MEMBER (A)  
(On video conference from Central Administrative Tribunal, Bangalore Bench at 
Bangalore) 
 
1. SHAKUNTLA DEVI aged about 38 years W/o Sh. ISHWAR DUTT posted at 
R.P. NIWAS, SHIMLA H.P. R/o BILASPUR HOUSE SUMMER HILL SHIMLA 
H.P. 171005. 

 
2. SARASWATI aged about 47 years W/O Sh. PREM CHAND posted at SHIMLA 
CIRCLE (HQ) H.P. R/o ANNEXI HOUSE NO. A4 NEAR ALL INDIA RADIO 
AMBEDKAR CHOWK SHIMLA H.P. 171004. 
 
3. RAJ KUMAR, aged about 28 years, S/o HEM SINGH Posted at Shimla Circle 
(HQ) R/o GARKHAN, SUNNY DIST. SHIMLA H.P.  
 
4. LATA THAKUR aged about 39 years W/o RAJ THAKUR posted at SHIMLA 
CIRCLE (HQ) H.P. R/o TREEL GARKAHAN BASANTPUR SHIMLA H.P. 
171018.  
 
5. ISHAN SHARMA aged about 32 years S/o Sh. RAKESH SHARMA posted at 
SHIMLA CIRCLE (HQ) H.P. R/o SHANKAR KUTTIR, RULDU BHATTA NEAR 
LAKKAR BAZAR SHIMLA H.P. 171001.  
 
6. SURESH aged about 34 years S/O SH. LAL SINGH posted at SHIMLA 
CIRCLE (HQ) H.P. R/o SHIV RAM NIWAS LOWER KANGNA DHAR PH-3 NEW 
SHIMLA H.P.  
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7. REKHA BAKSHI Aged about 43 years D/O SH. R.P. BAKSHI posted at 
SHIMLA CIRCLE (HQ) H.P. R/o ELLISIUM LODGE LAKKAR BAZAR SHIMLA 
H.P. 171001.  
 
8. MOHINDER SINGH aged about 50 years S/o SH. JALAM SINGH posted at 
R.P. NIWAS, SHIMLA H.P. R/o AGARWAL DHARMSHALA, ELLISIUM LODGE 
LONG WOOD SHIMLA H.P. 171001.  
 
9. JAI RAM aged about 32 years S/o Sh. RIJHU RAM posted at MANI MAHESH 
TEMPLE BHARMOUR CHAMBA HP, R/o KUDEVA, PALLUR, CHAMBA H.P. 
176314.  
 
10. TEK SINGH, aged about 41 years S/o SH. SHREE DHAR posted at Shri 
SHAKTI DEVI TEMPLE CHAMBA H.P R/o W.No. 4 PO BREHI CHAMBA H.P.  
 
11. PANJU RAM aged about 51 years S/o Sh. MAN SINGH posted at 
CHAMPAWATI TEMPLE, CHAMBA HP R/o BADDUNA CHAMBA H.P.  
 
12. SURJAN SINGH aged about 41 years S/o Sh. RAJ MAL posted at Narsingh 
Temple Chamba HP, R/O GHARER BHARMOUR CHAMBA H.P. 176315.  
 
13. SANJEEV KUMAR aged about 40 years S/o Sh. PUNNU RAM posted at Shri 
SHAKTI DEVI TEMPLE CHAMBA HP. R/o LAPO PO KUNR CHAMBA H.P.  
 
14. RAJINDER KUMAR aged about 42 years S/o Sh. ASHA RAM POSTED at 
LAXMI DEVI TEMPLE BHARMOUR CHAMBA HP; R/o BHARMOUR CHAMBA 
H.P-176315.  
 
15. CHHABO RAM aged about 28 years S/o Sh. GIAN CHAND posted at SHRI 
CHAMUNDA DEVI TEMPLE CHAMBA HP R/o KUNDBAG, PO BAAT CHAMBA 
HP.  
 
16. TRIPASH aged about 33 years S/o Sh. DHARO RAM posted at GANESH 
TEMPLE BHARMOUR CHAMBA HP R/o WNO 7, P.O. SUNARA CHAMBA H.P  
 
17. CHAMAN SINGH aged about 34 years S/O SH. KAILASH CHAND posted at 
LAXMI NARAYAN TEMPLE CHAMBA HP R/o KIDDA, CHAMBA HP 176311. 2 
(OA No.063/01526/2017)  
 
18. AJEET KUMAR aged about 26 years S/o Sh. DHARAM CHAND posted at 
Shri SITA RAM TEMPLE MOHALLA HATTNALA CHAMBA HP R/o Vill DHARU 
PO SAHO CHAMBA 176314.  
 



3 
 CP.No.63/80/2020(OA.1526/2017)/CAT/Chandigarh Bench 
 

19. KEWAL aged about 43 years S/o PRITHVI RAJ posted at Shri SHAKTI DEVI 
TEMPLE, CHHATRARI, CHAMBA HP. R/o CHHATRARI CHAMBA HP.  
 
20. SUSHEEL KUMAR aged about 30 years S/o BHINDER SHARMA posted at 
Sub Circle ASI CHAMBA R/o MOHALLA SURARA CHAMBA HP 176310.  
 
21. HARISH KUMAR aged about 50 years S/o SH. KHEM CHAND posted at 
TRILOKINATH TEMPLE, MANDI H.P. R/o #36/8 DHARMYANA MOHALLA 
MANDI H.P. 175001.  
 
22. JASVINDER KAUR aged about 46 years W/o JOGINDER PAL posted at 
HADIMBA TEMPLE, MANALI DISTT. KULLU HP R/o WNO:-5 NEAR MEAT 
MARKET MANALI DIST. KULLU H.P.  
 
23. FATEH CHAND aged about 47 years S/o Sh. DUNI CHAND posted at 
BAJOURA DIST. KULLU HP. R/o VPO SACHANI, THE BHUNTAR DIST. KULLU 
H.P.  
 
24. JEEVAN KUMAR aged about 45 years S/o MILKHI RAM posted at HADIMBA 
TEMPLE MANALI DIST. KULLU H.P. R/o 89/1 MAHAL NAUGJA KANGRA H.P.  
 
25. ASHISH KUMAR aged about 36 years S/o Sh. SURESH KUMAR posted at 
JAGAT SUKH, MANALI, DIST. KULLU HP; R/o JAGAT SUKH, MANALI, DISTT. 
KULLU H.P.  
 
26. SUNITA DEVI aged about 46 years W/o Late Sh. HANS RAJ posted at 
TRILOKINATH TEMPLE, MANDI H.P. R/o # 171/5, PALACE COLONY MANDI 
H.P. 175001.  
 
27. SUNIL KUMAR aged about 31 years S/o Smt. PUSHPA DEVI posted at 
TRILOKINATH TEMPLE, MANDI HP. R/o # UVA, SADAR MANDI, MANDI HP. 
175124.  
 
28. NAVEEN KUMAR aged about 42 years S/o Sh. BELI RAM posted at 
TRIKOLI NATH TEMPLE, MANDI H.P. R/o # 86/4, RAVI NAGAR, SUHARA 
MOHALLA MANDI H.P. 175001.  
 
29. BODH RAJ aged about 38 years S/o Sh. RAM CHAND posted at BAIJNATH 
TEMPLE, DIST. KANGRA, H.P. R/o VPO, BAIJNATH, KANGRA H.P.  
 
30. RAJ KUMAR aged about 31 years S/o SH. SUSHIL KUMAR posted at 
NURPUR FORT KANGRA H.P. R/o VILLAGE LANGOTIAN, PO MIRAN SAIB, 
JAMMU, JAMMU & KASHMIR.  
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31. RAJNISH KUMAR Aged about 36 years S/o RAM SINGH posted at KATOCH 
PALACE TIRA SUJANPUR HAMIRPUR R/o WARD NO. 7, VILLAGE ROPARI, 
TEH. GHUMARWIN, KOTHI, BILASPUR H.P. 174021.  
 
32. Smt. CHERING DOLMA aged about 38 years D/o Sh. ANGRUP TANZIN 
posted at PHOO GANPHA, TABO, LAHAUL & SPITI HP R/o TABO, LAHAUL & 
SPITI H.P.  
 
33. TASHI PALDAN aged about 44 YEARS W/O SH. YESHE PHUNCHOG 
POSTED AT PHOO GANPHA, TABO, LAHAUL & SPITI H.P. R/O TABO, 
LAHAUL & SPITI H.P.  
 
34. TASHIYA @ TASHI PUNCHOK aged about 37 years S/o PALDAN DORJE 
posted at BUDDHIST MONASTRY, TAB, LAHAUL & SPITI HP R/o TABO, 
LAHAUL & SPITI H.P.  
 
35. ANJU BODH aged about 33 years S/o KUNZANG YESHY posted at 
BUDDHIST MONASTRY, TABO, LAHAUL & SPITI HP R/o TABO, LAHAUL & 
SPITI H.P.  
 
36. KASANG DOLKAR aged about 38 years S/o CHHULDIM NORBA posted at 
BUDHIST MONASTRY, TABO, LAHAUL & SPITI H.P. R/o TABO, LAHAUL & 
SPITI H.P.  
 
37. SONAM TANDUP aged about 33 years S/o DORJE MINGUIR posted at 
BUDDHIST MONASTRY, TABO, LAHAUL & SPITI H.P. R/o TABO, LAHAUL & 
SPITI H.P.  
 
38. ZANGMO BUTITH aged about 54 years W/o GIZIN DORJE posted at 
BUDDHIST MONASTRY, TABO, LAHAUL & SPITI HP R/o TABO, LAHAUL & 
SPITI H.P. 3 (OA No.063/01526/2017)  
 
39. DORJE RAPTAN aged about 42 years S/o CHERING RAPTAN posted at 
BUDDIST MONASTRY, TABO, LAHAUL & SPITI H.P. R/o TABO, LAHAUL & 
SPITI H.P.  
 
40. Ramesh Kumar, aged about 33 years, S/o Sh. Budhi Singh, Posted at Shri 
Chamunda Devi Temple Chamba HP; R/o Mundhara Gehra, Chamba HP 
176324.  
 
41. Karan, aged about 27 years, S/o Sh. Dev Dutt Sharma, Posted at Bharmaur, 
DIST-Chamba HP; R/o Bharmaur, DIST-Chamba HP.  
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42. Tanzin Tandup, aged about 31 years, S/o Sh. Chhetan Angchuk Posted at 
Panch Vaktra Temple Dist Mandi H.P. VPO Tabo, Lahul and Spiti, H.P.  
 
43. SANJAY KUMAR S/O CHOTTU RAM, aged about 37 years, Posted at 
Ruined Fort Kangra H.P., R/o W.No.7, PO; Ichhi, Kangra HP 176209.  
 
44. RAMESH KUMAR S/O SH. BRIJ LAL, aged about 53 years, Posted at Rock 
Cut Temple Masroor, Kangra HP, R/o Village Masroor, Tehsil Dehra, District 
Kangra H.P. 176028.  
 
45. ASHOK KUMAR S/O SH. SANDHU RAM, aged about 46 years, Posted at 
Ruined Fort Kangra H.P. R/o VPO Samela, Tehsil Kangra H.P. 176001.  
 
46. KULDEEP KUMAR S/O RAINA RAM, aged about 42 years, Posted at Katoch 
Palace, Tira Sujanpur, Kangra HP, R/o W.No.2, VPO Baldhar Kangra H.P. 
176047.  
 
47. DHANI RAM S/O MAKORA RAM, aged about 49 years, Posted at Ruined 
Fort Nurpur Kangra, H.P., R/o Lather, Jawali, Kangra HP 176205.  
 
48. SURESH KUMAR S/O TEJ SINGH, aged about 40 years, Posted at Ruined 
Fort Kangra H.P. R/o Samela, Kangra HP 176001.  
 
49. Ramesh Kumar S/o Rai Singh, aged about 43 years, Posted at Ruined Fort 
Kangra H.P., Village Sanekha Badan, Dhaneti Bhuria, Nurpur, Kangra H.P.  
 
50. Vipin Sharma S/o Nain Parkash, aged about 30 years, Posted at Trilokinath 
Temple Mandi H.P. R/o VPO Naggal, Kullu, HP.  
 
All are Group D casual worker (NTS) (now Group C) 

         ...Petitioners  
 

(Advocate Shri Ashwani Verma – through video conference) 
 

Vs. 
 

1. Smt.V.Vidyavathi, IAS, Director General, office of the Director General Dharohar 
Bhawan, 24, Tilak Marg, New Delhi 110001.  
(email Address:- dg.asi@gov.in; directorgeneralasi@gmail.com) 
 

2. Sh. Zulfikar Ali, Superintending Archaeologist, office of the Superintending 
Archaeologist, Archaeological Survey of India, Bay 51-52 Sector 31-A 
Chandigarh-160030 having additional charge over office of the Superintending 

mailto:dg.asi@gov.in
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Archaeologist, Archaeological Survey of India, Shimla Circle, CGO Complex, 
Longwood, Shimla Himachal Pradesh-171001.  
(email address:- circlecha.asi@gmail.com; circleshi.asi@gov.in; 
circleshi.asi@gmail.com)  

    ….Respondents       
 

(By Advocate Shri Sanjay Goyal, SCGSC – through video conference) 
 

 
O R D E R (ORAL) 

 
PER:  SURESH KUMAR MONGA, MEMBER (J) 
 
 
Shri Sanjay Goyal, learned Senior Central Government Standing Counsel, at the 

very outset, stated that this Tribunal while allowing the MA.No.306/2021 in 

OA.No.1526/2017 on 12.02.2021, has granted four months’ more time to 

respondents to implement the order dated 04.12.2018 passed by this Tribunal in 

OA.No.1526/2017. He further stated that the respondents are in the process of 

implementation of the order passed by this Tribunal in OA.No.1526/2017 

pursuant to the order dated 12.02.2021 passed in MA.No.306/2021, and, 

therefore, the present Contempt Petition does not survive.  

 
2. The fact with regard to order dated 12.02.2021 passed by this Tribunal in 

MA.No.306/2021 has not been disputed by Shri Ashwani Verma, learned counsel 

for the petitioners.  

 
3. Accordingly, the Contempt Petition is disposed of as having been rendered 

infructuous.  

 

mailto:circlecha.asi@gmail.com
mailto:circleshi.asi@gov.in
mailto:circleshi.asi@gmail.com
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4. However, the petitioners shall be at liberty to get the Contempt Petition revived in 

the eventuality of failure of the respondents to comply with the order dated 

04.12.2018 passed by this Tribunal in OA.No.1526/2017 within the extended 

period of four months. 

  
5. Rule of the Court is discharged. 

 

 

(RAKESH KUMAR GUPTA)                         (SURESH KUMAR MONGA) 
 MEMBER (A)                    MEMBER (J) 
 
 
 
/ps/ 
 

 

 

 

 

 


